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SUPREME COURT CF | NDI A
RECORD OF PROCEEDI NGS

ClVIL APPEAL NQ(s). 1373 OF 2002

COVMNR. OF CENTRAL EXCI SE, NAGPUR Appel I ant (s)
VERSUS
M S. BALLARPUR | NDUSTRI ES LTD. Respondent (s)

(Wth appl n(s) for stay and office report)
Date: 23/08/2007 This Appeal was called on for hearing today.

CORAM :
HON BLE MR. JUSTI CE S.H KAPAD A
HON BLE MR JUSTI CE B. SUDERSHAN REDDY

For Appellant(s) Dr. R G Padia, Sr.Adv.
Ms. Binu Tanta, Adv.
M. B. Krishna Prasad, Adv.

For Respondent (s) Ms. I ndu Mal hotra, Sr. Adv.
Shashi M Kapila, Adv.

Ms.
Ms. Sunita g ha, Adv.
M. Vikas Mehta, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Heard | earned counsel for the parties.

Judgment reserved.

(N.  Annapur na) (Madhu Saxena)
Court Master Court Master



